
CENTRAL ADMINISTRATIVE TRIBUNALL

PRINCIPAL BENCH,, NEW DELHI

0 ANO „19.1.8/2002
nANO.1...532/2003

Eridayj, this the 23rd day of January„ 2004

Hon'b.le Shri Justice V,.S,. Aggarwa.i. „ Chairman
Hon'ble Shri S.,A..Singh„ Member (A)

Shri Pramod Kumar
S/o Shri Yatinder Kumar,,

Trained Graduate Teacher (Science)
Science Branch,,
Amar Colony, L.ajpatnagar TV„
N e w n e .1h ;i. .1.)..0024

Presently," r/o 61, Lane NO,,2,.
Krishna Nagar,,
New Delhi-.l.l.O 02v,.

(By Advocate- Shri B„S„Mainee)

Versi.js

„Applicant

I., Oovt,, of National Capital Territory of Delhi
Through its Chief Secretary
De Ihi Govern men t,, I n d r a p r a s t h a s a c h i v a .1. y a
1 „ P „ E s t a t e „ New De .1 h i. „

2.. The Secretary (Health and Public Administration).
Qovt.. of National Capital Territory of Delhi,.
5,, S h y a m Na t h Ma r g ^ De .1. h i

3„ The Di rector of Edu.cation „
Directorate of Fdi.J.cation,,

Old Secretariat

New Delhi,, „„Respondents

(By advocate." Shri George Paracken)

0 R D E, R (ORAL) ^

Shri .:fustice V..S., Aggarwal:

The sole controversy left was about the prayer of

the applicant to be promoted,. Learned counsel for the

respondents informed us that he was considered in the

Departmental. Promotion Committee meeting on 25..6„200.1 and

ignored. „

2„ i..earned counsel .for applicant states that he

may be permitted to withdraw the present application with
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/
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riqht to challenge the ordar/ciecision of respondents,

ignoring the applicant tor promotion on 25,.6,,2001. because

learned counsel states that applicant is not being

considered after he was considered in the Departmental

Promotion Committee meeting held on 25„6„2001 and

ignored.A1.1owed as prayed„

Subject to aforesaid,, dismissed as

witho/rawr

( S., A„ Sn[;Tgh )
Member (A)

r V„3,. Aggarwal )
Chairman


